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brancbel, lliould verify cbat sucb Stale-
menta are bein, despatched in time. 
Specifio complalnta of a braocb Dot pro-
vidinl thi. Ierne. to tbe customer. a~e 

looked Into by tbe bub for remedial 
action. 

P'IIIaa ... r a--.ed Pl..t. fa 
S,..ueate Baat 

5923. SIIRI SATYANARAYAN 
PANWAR : Will the Min'sler of 
FIN ANCB be plealed to state : 

(a) the number of reserved pOlt. for 
Scheduled Castes/Schedulod Tribes Iyinl 
vacant 10 tbe Syndicate B.lnk.. catelory-
wise and .islCe' when thac ba vc been Iyiol 
vacant; 

(b) tbe number or post. out of those 
reserved for c . .lcb of these C.1hlfl\)ries in 
recuilmeot and promotion in this Bank. 
whu:h have been de-reserved fTO(n 1978 
till d,\te and the f(!aSOD.S for dCofcServin& 
these posts; and 

(c) the detail. of the eft,)ftl belDI 
made to fill up the post! reserved (or 
Scheduled Castes and ScbeJuled Tri~. 
\\'bich arc IYln, vacant? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRf 
JANARDHANA POOJARV) : (8) A 

.tatement, based OD tbe data fumfahecl 
by Syndicate Bank, Ibowiol tbe requind 
ior or mat ion, i. liven below. 

(b) The detaU. of tbe posts de-raerved 
by Syndicate Bank, based on the iDfor-
mation furnisbed by it. durin. the period 
from 1978 to 1986. are indicated at 
Annexure·Ho The bank hal also reported 
th3t reasons for de-reservation or tbe 
posts, reserved for Scbedul ed Cuts} 
Schedulej Tribes, are that sufficient 
number of Scheduled Calles/Scheduled 
Tribes employees did Dot qualify for 
appointment/promotion even after relaxin. 
quaUfyina standards for Ibem. 

(c) AI reported by tbe bank, it is 
making var .ous effl)rts to clear tbo bact-
I('li in vacancies reserved for Scheduled 
Castes/Schedule,t Tribe! which inclUde 
placin& of IOdents wttb B.loklDa Service 
Recruitment Baards after taklD, into 
account the backlogs and cunent reser-
vatiolls ~ cooductlO8 of pre·recruitment aDd 
pt e.procnolion trainina programmes; ex-
lending of relaxatIons in quaJifyiol stan-
dards 10 ptomotions; association of a 
fepres cnt.1 tive belongIng to Scheduled 
Caste/Scheduled Tl ibe Commun,ties with 
the Interview and Selection Process. 

StatftMDt 

S. No. Cale.or)' or 
Slaff 

lIt year 
(1986) 

2nd year 
(1985) 

(Data Provisional) 

3rd year Total 
( 1984) 

SC ST SC ST SC ST SC ST 

--------------------------------
(A) Post Lyina Vacant in D,rect Recruitment Quota 

I. Officers 4 40 3' 79 

2. Clerical 27 31 IS 95 7 S5 49 181 

3. Sub. Scaff 22 23 4 II 2 S 28 39 

(8) Po.'. Lyiol Vacant in Promotion Quota from Clerical Catelory to Office CatelOry. 
Clerk to Officer - 20 - 13 - - - 3~ 
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ANNEXURE-U 

Stalem~nt .Ihowl", the Details 0/ D. Re8~'.Qli.DII Df /W,.,.""tI P.' • .I., Sdulttlllltld 
Castes! Scheduled Trlbel/'OIII 1978 10 1986. 

(Data Proviliou 1) 
----- - --- ----- --~-

Year Direct. Recruitment Ouota 
Officers Clerks Sub. SttltT 

Promotion Quo .. Clerical to 
Officer'. Cadre 

sc ST SC ST sc 
---- ---- -__,._ "'" ---_ .... 

1978 71 109 432 366 3 

1979 87 119 411 306 1 

1980 88 J 23 371 346 1 

1981 56 28 286 314 I 

1982 47 38 218 233 9 

1983 40 47 136 208 10 

1984 41 71 90 lE2 )0 

1985 78 54 199 14 

1986 79 49 181 28 

5924. SHRI RAM SWARUP ttAM: 
wIn the Miolster of WELF ~RE be 
pIe lied to st.lle : 

(a) wbether Government propose to 
give financial assistance to Sche~u1ed 
ea'ltes/S.;:hc{iuted rnbes U;-HO 95 per cenc 
of the cos, \)f tlx..!J a~sel"l (or settmg Uj,' 
of an 10 iu~tJal UOIt ~O\ ng u;"o rUrCt5 

three 1~lkh5. clS recommend by the com-
mittee on Scheduled Castes an"l S.::heduled 
Tribes; 

(b) if so. the detalls there~)f ; ~ nd 

(c) t he action td ken so f,.\ r in this 
direction? 

THE DEPUTY ~IINISTER IN THE 
MINISTRY OF WeLfARE (SHRI 
OIRIDHAR GOMANGO) : (a) to (C). 
FinancIal Assistance is provided to Sche-
duled Caste and Scheduled Tr lbe cDlle-
prcmeurs for bankable schcnles includiDI 
small ;ndustnal Un IU coatin, uplO Rs. 
12000/- per beneficiary J.1 the form or 
marllO money loan by the Scheduled 
Caste Develonment Corporations set up in 
~4 States(UoiOD Territories and Trabal 
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DcvclopOleol COaOj)CJf8t lve c.o,poratiolal 
set up 10 J4 Sl..ltcs. 

The Central Oo .... ment proYida 
Sh.&re Capital AUt.lance to tho Sc,bMuJed 
C Isle J)cve.opment Cor por_tiona _d 
fu )(.15 out of Special Central AlSis'.'u)Ce to 
the Tt .hal l)cve opmcnl Co-operative 
Corpora'ioos. These C" rp(.)lahODI, In 
turn. pro\llJ c nlarain nlO()ey JO..Jn alltl-
t.tnce to mJhidua I entrepreneur •. 

(&,li",h] 

F..astena Ghat or A ...... P....... I. Hili 
AI'C!U De,elopatelll Pro" ........ 

S9 S. SHRIMATI N. P. JHANSI 
LAKSHMJ: win be Min,.Ier ()r PLAN .. 
NINO be ptea~ed to Ilate : 

(a> whether Eastern Gha'. in Andbra 
Pradesh are proposed to be Induded lor 
the Special Centr .... Assistaace under Hill 
Are~.8 l>evelopment Pro,ramme ; and 

(b) jf 10, the .mooat earmarked fol' 
tho purpoee ., 




